FORM A
PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SAVYASACHI
INFRASTRUCTURE PRIVATE LIMITED



RELEVANT PARTICULARS

1. Name of corporate debtor SAVYASACHI INFRASTRUCTURE
PRIVATE LIMITED
2. Date of incorporation of corporate debtor 20/06/2013
3. | Authority under which corporate debtor is | ROC-Delhi
incorporated / registered
4, Corporate Identity No. / Limited Liability | CIN: U70109HR2013PTC049609
Identification No. of corporate debtor
5. Address of the registered office and principal | Registered office: M-166, 2nd Floor, South City-1,
office (if any) of corporate debtor Gurgaon, Haryana-122001
6. Insolvency commencement date in respect of | 28" June, 2024 (Copy of order received on 2" July,
corporate debtor 2024)
7. Estimated date of closure of insolvency | 25" December, 2024 (180" day from the date of
resolution process Commencement of Insolvency Resolution Process)
8. Name and registration number of the insolvency | Name: Umesh Gupta
professional acting as interim resolution
professional Regd. No.: IBBI/IPA-001/1P-P00848/2017-
2018/11431
9. Address and e-mail of the interim resolution | Address: Ground Floor ,221-A/19, Onkar Nagar B,
professional, as registered with the Board Tri Nagar, North West, National Capital Territory of
Delhi ,110035
Email: - umesh@vamindia.in
10. | Address and e-mail to be wused for | Immaculate Resolution Professionals Private
correspondence with the interim resolution | Limited, Unit No. 112, First Floor, Tower-A,
professional Spazedge Commercial Complex, Sector-47, Sohna
Road, Gurgaon-122018
Email Id: ibc.savyasachiinfrastructure@gmail.com
11. | Last date for submission of claims 16" July, 2024
12. | Classes of creditors, if any, under clause (b) of | Allottes under Real Estate Project
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | 1. Ms. Aakriti Sood

act as Authorised Representative of creditors in
a class (Three names for each class)

Reg. No.: IBBI/IPA-002/1P-N01224/2022-

2023/14221

2. Ms. Nisha Malpani
Regd. No.: IBBI/IPA-001/1P-P00058/2017-
18/10136

3. Mr. Kamlesh Kumar Sharma
Regd. No: IBBI/IPA-003/00428/2022-2023/14232



mailto:umesh@vamindia.in
mailto:ibc.savyasachiinfrastructure@gmail.com

14.

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

(@) Web link: -
https://ibbi.gov.in/home/downloads

1. Ms. Aakriti Sood
Reg. No.: IBBI/IPA-002/IP-N01224/2022-
2023/14221

1A, Ground Floor, Sanskriti Engineer's Apartment,
GH-22, Sector - 56, Gurugram, Haryana ,122011

Email: contactaakritisood@gmail.com

Web link: https://ibbi.gov.in/en/insolvency-
professional/details?fieldid=NTYyMw%3D%3D

2. Ms. Nisha Malpani
Regd. No.: IBBI/IPA-001/1P-P00058/2017-
18/10136

N Malpani & Associates, Chartered Accountants,
Regus, 9th Floor, Tower A-1, Regus, Spaze i-Tech
Park, Sector 49 Gurugram-122018, Haryana — India

Email: ip.nmalpani@gmail.com

Web link: https://ibbi.gov.in/en/insolvency-
professional/details?fieldid=MTM2

3. Mr. Kamlesh Kumar Sharma
Regd. No: IBBI/IPA-003/00428/2022-2023/14232

Flat No. D-113, The Primus, DLF Garden City,
Sector 82A, Gurgaon, Haryana ,122004

Email: ipkksharma@gmail.com

Weblink: https://www.ibbi.gov.in/en/insolvency-
professional/details?fieldid=NTYzNA%3D%3D

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench (Court-I11)
has ordered the commencement of a corporate insolvency resolution process of the Savyasachi
Infrastructure Private Limited on 28" June, 2024.

The creditors of Savyasachi Infrastructure Private Limited, are hereby called upon to submit
their claims with proof on or before 16" July, 2024 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
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M-

Umesh Gupta

Interim Resolution Professional

For M/s Savyasachi Infrastructure Private Limited
Reg. No.: IBBI/IPA-001/1P-P00848/2017-
2018/11431

AFA Valid upto: 30.10.2024

Place: Delhi
Date: 4" July, 2024
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HERO HOUSING FINANCE LIMITED

Contact Address: Operations Office, A-6, Sector -4, Noida 200301,
& Office NO. 402, 4th Floor, Amarpali Plaza, Amarpali
Circle, Vaishali Magar, Jaipur, Rajasthan-303021.

PUBLIC NOTICE

Public at large 1s informed/nolified that the following original
documents mentioned below have bean lost/not traceabls.

PARTICULAR

Original Allotment Letier Drated 050041524, Vide Registration Mo, 2384-L bssued By
Bhankrota Grah Nirman Sahkan Samiti Lid, Jaipur In Favoor OF Wr. Gopal Lal, $/o Lak Ram,

Wlo Purshotiem Sharma, Repisterad with Sub- Repistrar Sanganer- |, Jaiger. Doc No. 2080024100415,
Book No. 1, Vel Ko 1670 Page Mo, 19 And Addilisnal On Book Me. 1, Yol No, J874, Paga Ko, £52.434

2. Original Payment Receipt Mo. 863 Dated 05/04/1%94 Vide Regisiration Mo 2584-L,
Amounting To s, 20355/ Issued By Bhankrota Grah Nerman Sehkari Samifi Lid. Jaipur
| ~In Favour Of Mr, Gapal Lal, o Laku Ram In Respoct Of Flot Mo,
3 Dnglnal Site Plan Issued E-'p' Bhankrota Grah Nirman Sehkari Samiti Lid Vide Rieg Mo 25841
4, Originat Sale Deed Dated 164912018 Exacuied By Gopal Lal Balal In Favear of Ra| Kumeri Sherma,

Aloeag With Site Plas Tweo Stamp Paper Waorth Rs. 13,0305 and Rs, 1 2305
¥ide Carfificeie No. IN-RI21I662400ETEIE0 & AL M604T0DG100 [RESF),

HHFJAILAP2

The notice s hereby given 1o the general

any person deals with the sbove sald
respansibility and our company shall not be llabie in a
incurred by such personis) on an sccound of any such unauthorized dealing.
tve same may please relurn i 1o Hero Housing Finance Lid,, Operations Offlce,
aldia 201301 & Office NO. 402, 4th Floor, Amarpall Plaza. Amarpadl Clrcie, Yalshall
Hagar, Jalpur, Rajasthan-302021, Mobile No, 3818840485

DATE

Ay ane find
A-b, Sector -4,

PLACE:- NOIDA/ JAIPUR

= 05-Jul-2024

ANl thal above origingl documents pertaining to Mr. Purusholam Sharma [Borrower)
and Mrs, Rajkumarl Sharma (Co-Borrower), In res
863 which was periaing to Residentlal
Calany C", Village- Jaganathpur, Tmsllrﬁanganef,Jﬂmrm&muwrln?ﬂLﬂ Sg, yds  weare
nat traceabla, An Information Report of Decuments Last In Holde were
20240000561 535 befare PS- Nolda on 03072024 against the mentioned missing documents,
Bille met to deal with ihe above sald documents and if
documents would do so gl their own risk and
manner whatsoever for any loss

I of hls Loan account Mo,
Pigt Mo, 5, Scheme “Dev Dham

Sd/- Authorised Officer
FOR HERQ HOUSING FINANCE LIMITED

vide L&A WNd:

SUPARSHVA SWABS(I) LIMITED
CIN; U13999DL2024PLCA29135
Reqd. Office: 487118 Rohtak Road Peeragarhi,
New Delhi- 110087 | Tel: 011-25282529
Mohce is hereby is given that in pursuance of
sub-section{2) of Seclion 366 of the
companies Act, 2013, an application has
been made to tha Registrar of Compariies,
Daelhi & Haryana for Conversion of
SUPARSHVA SWABSII) a partnarship firm
to be registered as SUPARSHVA SWABS(I)
LIMITED, & Public Limied Company under
Part | of Chapler XX of the Companies Act
2013, as a company imited by shares.

Further, the Registrar of Companies, Delhi &
Haryana vide its approval daled
01.04.2024 incorporaled SUPARSHVA
SWABSI(I) LIMITED having CIN:
U139990L2024PLC429135

Pursuan! to said comversion effective from
01.04.2024, SUPARSHVA SWABS(I)
(Partnership Firm) has fransfemed all its
assels including immovable properties and
liabilities to SUPARSHVA SWABS(I)
LIMITED on as s and where i basis,

For SUPARSHVA SWABS({I) LIMITED
Sdi-

Ajay Jain
{Directar)

DIN: Q0B3T0E

Digte: 04 07 2024
Placa: Maw Dedhi

Th

Corporate Office:

HINDUJA HOUSING FINANCE LIMITED

No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015

drd Floor, 1011, RS Tower, Mangal Pandey Nagar, Near CCS University, Meerut, Uttar Pradesh -250004

HLFHII .ﬂurun Kumar Singh 3506011777, CLM-Vartul Pandit - 3627074548, HHI Mr. Pushkar Awasthi 3453043338, CRM - Janeshwar Prasad, 3017778324
SYMBOLIC POSSESSION NOTICE
Whereas the undersigned being the Autharized Officar of the HINDUJA HOUSING FINANCE LIMITED undaer Securitization and Reconstruction of
Financial Assets and Enforcement of Security interest Act, 2002 (No. 3 of 2002} and in exercise of powers confarmed under section 13{12) read with §
Rule 3 of the Security Interest (Enforcement} Rules, 2002 issued a demand nolice was issuad on the dates mentioned against aach account and
stated hereinafter calling upon the borrower {(hareinafter the borrower and guarantors ara collectively referrad to as the "the Borrowar”) to repay tha §
amount within 60 days from the date of recaipt of said notice.
The borrowars having failed 1o repay the amount, nofice is haraby given to the borrowers and the public ingenaral that the undersigned has 1aken
possassion of the proparty descrbed herein below in exercise of powers confered on him under sub-section 4 of section 13 of Act read with rule Bof §
the Security Inferest Enforcement Rules, 2002 on this the dates menfioned against each account.
The bomywenguarantor in particular and the public in general is hereby cautioned not 1o deal wath the property and any dealings with the property
will be subject to the charge of the HINDU A HOUSING FINANCE LIMITED for an amount and future interest at the confractual rate on the aforesaid I
amount together withincidental expenses, costs, charges, etc. thereon
The barower's attention i invited to provisions of sub-section {8) of zection 13 of the Act, in respect of time available, to redeem the secured
assels.
Sr. Mame of Borrowers / Demand Notice Date |  Amount Details of Secured Assets |
Ne, Guarantors Date of Possession | Qutstanding
1, Apptication Mo : 31-1-2024 Rs. A RESIDENTIAL EWS FLAT NO. J-145 }
LPKNPMRUTADDDDOD99E 10,73,546/- | (GROUND FLOOR) MEASURING 3590 5Q.
SUSHIL KUMAR S/0 RAMDAS (Borrower) 28-6-2024 as on MTRS., (COVERED AREA 32 SQ. MTRS.)
AL 120, NEW VASANT VIHAR KILA ROAD Symbolic 20-12.2023 | SITUATED AT POCKET-J, PANDAY NAGAR
MEERUIT-250002 plus interest | MEERUT, Boundaries : East : 6.82 MTRS/
LALITAPALIWAL WIO SUSHIL KUMAR thereon | FLAT NO. J-146 West ! 6.2 MTRS/ 4.50 MTRS.
{Co-Borrower) WIDE ROAD Morth : 5.265 MTRS! FLAT NO. J-
Af 131, NEW VASANT VIHAR KiLA ROAD 1448, South : 5.265 MTRS/ 4.50 MTRS. WIDE
MEERUT-250002 ROAD
r ) Application Mo ; 31-1-2024 Rs. A RESIDENTIAL FLAT ON SECOND FLOOR,
UPHNPIMEUTIADDOON 158 31,00,940/- | WHICH IS CONSTRUCTED ON PLOT NO. 26,
GAURAY KUMAR 5/0 AMBRISH KUMAR 28-6-2024 as on COVERED CARPET AREA 91.60 5Q.
(Borrower) Symbolic 17-10-2023 | METERS., CONSISTING OF KHASRA ND. 245 I
NIDHI GUPTA WIO GALURAYV KUMAR (Co- plus interest | (VILL. SARAIKAZI) AND KHASRA NO. 6358/2
Borrower) thereon (KASBA MEERUT) SITUATED AT
Both AL : 12 AS 525 CARNATION COLONY CHANDRAKALA ENCLAVE, NEAR
SHASTRINAGAR MEERUT-250004 CHANAKYAPURI, SHASTRI NAGAR,
MEERUT. Boundaries : East : COMMON
STAIRS AND PROPERTY ON PLOT NO. 25 |
West : PROPERTY ON PLOT NO. 27 North :
PROPERTY OTHER'S, South : COMMON
PARKING THEREAFTER 25' WIDE ROAD AT
GROUND FLOOR
3. Application Mo ; 31-1-2024 Rs. AREA 83.60+83.60=167.20 5Q. MTRS., AI
LRENPMRUTAGOOD009 28 10,36,886/- | RESIDENTIAL PROPERTY IN KHASRA NO.
SONUKUMAR 50 KIRAN PAL [Borrower) 29-6-2024 as on 724 (THROUGH RURAL POPULATION
KIRAN PAL 510 FERU [Co-Borrower) Symbolic 19-1-2024 | SURVEY CERTIFICATE) SITUATED AT |
ROSHAN ROSHAN W/O KIRAM PAL (Co- plus interest | VILLAGE LACHHERA PARGANA & TEHSIL &
Borrower) thereon | DISTRICT MUZAFFARNAGAR. Boundaries :
Bolh Al ; HND. 144, LACHEDA, URBAN East : PLOT OF KRISHNAPAL West : PLOT
MUZAFFARMAGAR-251003 OF KASHMIRA North : RASTA 15' WIDE,
Snuth HOU EEEI-F HIAHIFAL 1
4, Application No : 31-1-2024 Rs. A HOUSE NUMBER 320 AREA 240-112 5Q.
UPKNPIMRUT/ADDCO001TE & 15.36,312- | YARDS., SITUATED AT MOHALLA
UP/KNFMRLUT/ADOO00086E 29-6-2024 as on ANANDPURI DISTRICT MUZAFFARNAGAR.
SUBHASH GAUTAM 5/0 HARI MOHAN Symbolic 20-10-2023 | Boundaries : East | AARAJI MUKIYE West :
(Borrower) plus interest | HOUSE OF SHER SINGH Morth : GALI 12 FT
HARI MOHAN SHARMA S/0 BABU RAM thereon WIDE, South ;: HOUSE OF HARKESH &
SHARMA [Co-Borrower) MANGA
AASHA SHARMA W/O SUBHASH GAUTAM
(Co-Borrower)
Both At ;. H.NO, 320, ANANDPURI-2
MUZAFFARMAGAR-251002
5, Application Mo : 31-1-2024 Rs. A PLOT OF LAND MEASURING 113.04 5Q. l
LPENPMRLUT/ADD00 1304 14,768,871/~ | YARDS OR 98,68 50. MTRS, CONSISTING OF
SUSHILA DEVI W/O PAPPI URF RAM 29-6-2024 as on KHASRA NUMBER 31111, SITUATED AT
KUMAR (Borrower) Symbolic 20-12-2023 | VILLAGE SHAHBUDDINPUR, WITHIN
SOURABH S/0 PAPPI URF RAM KUMAR plus interest | LIMITS, PARGANA TEHSIL & DISTRICT
(Co-Borrower) thereon | MUZAFFARNAGAR. Boundaries : East : 54
Both Al ; NAYA MAKAN, RATION KI DUKAN, FEET & INCH/ PLOT OF VIJAY SHARMA West
RAMPURI DEHAT SHAHBUDDINFUR ROAD : 57 FEET 4 INCH/ PLOT OF SMT. LATA DEVI
MUZAFFARNAGAR-251001 North: 19 FEET/RASTA 16 FEET WIDE, South
:19FEET/PLOT OF OTHERS
6. Application No ; 11-1-2024 Rs. ARESIDENTIAL HOUSE, CONSTRUCTED ON
LIFKNPMBRLIT AM00000803 27,36,037/- | PLOT NUMBER 31, MEASURING 75.25 80,
SANT KUMAR S/0 MAHAVEER SINGH 28-6-2024 as on MTRS. OR 90 SQ. YARDS. CONSISTING OF |
(Borrower) Symbolic 19-12-2021 | KHASRA NUMBERS 210 & 211, SITUATED AT
SANDEEP TALIYAN S/0 MAHAVEER SINGH plus interest | VILLAGE JATAULI, PARGANA DAURALA,
(Co-Borrower) thereon | TEHSIL SARDHANAAND DISTRICT MEERUT.
RENU RENUWIO SANT KUMAR Boundaries : East: 18 FEET/ PLOT NUMBER
{Co-Borrower) 32 West ; 18 FEET/ RASTA 21 FEET WIDE
Both At : 31, KRISHNA COLONY Morth : 45 FEET/ PLOT NUMBER 30 DFI
KANKERKHEDA, MEERUT CANTT, KUNWAR PAL, South : 45 FEET/ PLOT OF
MEERLUT-250001 OTHERS
7. Application No 31-1-2024 Rs. A NORTH-SOUTH FACING PLOT, BEARING
LP/KNPMRUT/AGDDO00TI2 12.00,031/- | PRIVATE NUMBER 50, MEASURING 111.67 I
AMIT KUMAR 5/0 RAMESH CHAND 28-6-2024 as on 5Q. MTRS. OR 133.56 5Q. YARDS,
(Borrower) Symbolic 20-12-2023 | CONSISTING OF KHASRA NUMBER 68/1,
TARADEVIW/O AMIT KUMAR plus interest| SITUATED AT VILLAGE MUKARRABPUR
{Co-Borrower) thereon PALHERA, PARGANA DAURALA TEHSIL
Both Af - 291, BHARAT VIHAR, NEAR ANSAL SARDHANMA, DISTRICT MEERUT .
TOWHN MODIPURAM, MEERUT-250110 Boundaries : East : 41 FEET & INCH/ PLOT
NUMBER 51 West : 46 FEET 3 INCH/! PLOT
MUMBER 49 North : 27 FEET/ RASTA 24 FEET
WIDE, South : 27 FEET 5 INCH/ CHAKROAD
ANDNALI
B Application No 13-7-2023 Rs. A Residential Plot Bearing part of plot No.123 I
UPKNPMREUT/ADOOOO0ATT & 17.03.816- | in Khasra No.146 mi, Area 83.6 Sq.m.,
URKNPMRLIT/ADR0001504 29-6-2024 as on Situated at Village Sarwat Bahar Hadood
GULJAR (Borrower) Symbolic 13-7-2023 | Mear Mohalla Madina Colony Muzaffarnagar
HAMEED ABDUL (Co-Borrower) plus interest | Pargana & Tehsil Sadar Distt. Muzaffamagar,
NASIMABEGUM (Co-Borrower) thereon | Uttar Pradesh which is bounded under.
Both At : Madina colony, muzaffarnagar Boundaries : East : Plot of Smt.Sahararana
Muzaffamagar, Urban, Muzaffarmapar, Uttar atc West : Plot of Abdul Jabbar Morth :
Pradesh | India- 251001 Property of Other Person, South : Rasta
18"Wide.
g, Application No : 31-1-2024 Rs. A& RESIDENTIAL PLOT MEASURING 299
LP/ENPRIRUT/ACOOD008598 33.08,0800- | SQUARE YARDS OR 250 SQUARE METER,
SHIVAM SHARMA S/0 SANJEEV SHARMA 29-6-2024 as on CONSISTING OF KHASRA NMUMBER 516,
(Borrower) Symbolic 13-10-2023 | SITUATED AT VILLAGE BARAL, PARTAPUR
EKTA SHARMA D/O RAMESH CHJAND plus Interest | PARGANA TEHSIL & DISTRICT MEERUT.
SHARMA (Co-Borrower) thereon | Boundaries : East : HOUSE OF PINTU, AJAY
Both Al : BARAL | E PARTAPUR MEERLIT- & PRAMOD West : VACANT PLOT OF |
250103 SELLER Morth : VACANT PLOT OF SELLER,
South: RASTA 28 FEETWIDE
10, Application No : 31-4-2024 Rs, A RESIDENTIAL PLOT BEARING PRIVATE I
UP/KNPIMRUTIADOOOO0640 & 10,60,833 | NUMBER 52 AND 53/1, MEASURING 120 5Q.
CO:CPCICPOFADDDD0DGIS 28-6-2024 ason YARDS OR 100.33 5Q. MTRS.,, CONSISTING
KULDEEP TOMAR S/0 RAJ PAL SINGH Symbolic 20-10-2023 | OF KHASRA NO. 368/2, SITUATED AT
{Borrower) plus interest | VILLAGE DANTAL, PARGANA TEHSIL &
NEELAM DEVI WIO KULDEEP TOMAR {Co- thereon | DISTRICT MEERUT. Boundaries : East : 49.75
Borrower) FEET/ REMAINING PORTION OF PLOT OF
Both At - HNO. 52, RAJ NAGAR NEAR NALA SELLER West : 49.75 FEET/ PLOT NUMBER
KANKER KHEDA, MEERUT-250001 332 North : 21 feet 8 inch/ plot of others,
South : 21 FEET 8 INCH' RASTA 20 FEET
WIDE
. Appiication No : 31-1-2024 Rs. ALL THAT PIECE AND PARCEL IJFI
UP/KNPMRUT/ADOCOC0165 & 13,06 604/. | RESIDENTIAL SITE BEARING A HOUSE
LIRKNPMRUT/ADDDO01 289 29-6-2024 as on NUMBER 385, ADMEASURING AREA 116.60
MUZAMMIL HUSAIN SI0 HUSAIN AHMED Symbolic 20-10-2023 | SQ. YARDS, SITUATED AT KHALAPAR,
(Borrower) plus interest | MUZAFFARNAGAR. Boundaries : East :
HUSAIN AHMED 5/0 HAJI SAEED AHMED thereon HOUSE NUMBER 384 West : HOUSE OF HAZI
(Co-Borrower) NAIM Nerth : RASTA, South : HOUSE OF |
Both At - HNO. 3B5 3T, MUSTAFA KHAN MOHAMMAD RASHID
KHALAPAR MUZAFFARNAGAR-251002
Dated : 05-07-2024, Place : Meerut Authorised Officer, HINDUJA HOUSING FINANCE LIMITED ]

PUBLIC NOTICE

SHARSH FINANCE AND INVESTMENT
COMPANY PRIVATE LIMITED

CIN: U74899DL1981PTCO012844
Regd Address: Kh No. 344/1, MG Road,
Ghitorni, New Delhi-110030

Wotica is hereby given that We Sharsh Finance and Imvestment
Company Private Limited registered under RBI as a Mon-Banking
Firancial Company of certificate bearing No. B.14.02267 issued to
us on 26022001, Unfortunately, we lost our Certificate of
Registration during the course of shifting of registered office. We
are hereby requesting to the public, if someone found it, please
relum back fo us on our corporale office address at Ground Floor,
Tower B, Giobal Business Park, Mear Guru Dronacharya Metro
Slation. IF SOMEONE USE THIS CERTIFICATE WITHOUT
RNOWINGUS, ITWILLEE DEMMED AS AN ILLEGALACTIVITY.
Date: 0407 2024

K.M. SUGAR MILLS LIMITED

HDTIGE 91st ANNUAL EEHEHM. MEETIHE

Notice is heraby given that the Annual General Meeting of the Company will be heid
Saturday 03rd August, 2024 at 11:00 AM held through Video Confereacing (“VG™) /
(ther Audio-Visual Maans ("0AY") o transact the businesses set out in the natice
dated 20th June 2024, in compliance with all the applicable provizions of the
Companies Act, 2013 and the Rules made thereunder and the Securties and
Exchanae Board of India (*SEBI™) (Listing Obligations and Disclosure Requiremeants)
Reguiations, 2015 read Gircelar No14/2020 dated April 8, 2020, Circutar Mo
17/2020 dated April 13, 2020, Circular No. 20/2020 dated May 5, 2020, Circular Mo
21/2021 dated Decembar 14, 2021, Circular Mo, 2/2022 dated May 5, 2022 and
Circular No, 1072022 dated December 25, 2022 and subsequent circulars issued in
this regard, the latest being General Circular No. 0972023 dated September 25, 2023
icollectively referred fo as “MCA Circulars”), prescribing the procedure and manner
of conducting the AGM through VC / 0AVM, The Securities and Exchange Board of
India (*SEBI") akso vide its Circular No. SEBI'HO/CFD/PoD-2/P/CIR/2023/4 dated
January 5, 2023, October &, 2023, and October 7, 2023 issued by SEBI (collectively
referred to as "relevant circulars™)
The Notice of the AGM, has been sent to all the Members of the Company whose
email addresses are ragistered with the Company / Depository Participani(s). The
aloresaid documents will also be available on the Company's websile at
www. kmsugar.com and on the website of the Stock Exchanges, ie., BSE Limited and
Mational Stock Exchange of India Limited at www.bseindia.com and
www.nseindia,com and on the website of Company's Registrar and Transter Agent,
Link in Time India Privale Limited ("LITIPL'), at hitps:Vinstameet. linkintime.co.in
respectively. The detailed instruction to the mambers for registration of their amail
address, manner of participating in the AGM through Video Conlerencing (*VG™) /
Other Audio-Visual Means (*0AV") inchuding the manner of e-voting is set out in the
nofice of AGM of the company:
Pursuant fo the provisions of Section 108 of the Companies Act, 2013 read with Rule
20 of the Companies (Management and Administration) Rules, 2014 and Regulation
44 of SEBI (LOARD), 2015, the Company is providing ramaote e-voting facility to its
members 1o exercise their nght 1o vote on the resolutions proposed to be ransacted
atthe AGM. The Company has arranged ramote e-voting facility through Link in Time
India Private Limited (*LITIPL") https:/ instavote linkintime.co.in. Members may use
their lagin Credentials provided in the notice of AGM for casting their voles
electronically,
A member whosa name appears in the register of members as on cut-off date ie. l.e,
Friday, July-2a. 2024 shall only be entitled to avail the facilmy of remofe e-voling as
well as voling the genaral meeting. Any person who becomes member of the
Company after dispatch of the Notice of the meeting and holding shares on Friday,
July 26, 2024, if already registered with theough Link in Time india Private Limited
(“LITIPL), can use their existing user ID and passwaord otherwise foliow the detailed
procedure mentioned in Notice of Meeting avaifable at Companys website
www.kmsugar.com or may obtain the login 10 and password by sending a request at
enotices@linkintime.co.in latestby 2:00 p.m. on Friday, July 26, 2024,
Remaote e=voting facility shall commence onirom 09.00-a.m. of Wednesday, July 31,
2024 1l 5.00 p.rm. Friday, August (2, 2024 (both days Inclusive). The remaote a-
voting will be disabled by Link in Time India Private Limited {"LITIPL) after the sakd
date and time.
The Company has appointed Ms. Pragati Gupta, Practising Company Sacretary,
Lucknow as the scrutinizer 10 serutinize the e-voling process in fair and transparent
Manmer,
In case sharehobders’ members have any query regarding e-voling they may refer the
Frequently Asked Questions (FAQS") and Instaviote e-Voting manual available at
hitps:/finstavote inkintime.co.in, under Help section or send an email 10
enotices@linkintime,co.in or contact on; - Tel: 022 —4918 6000 or to the Company
Secretary at cs@kmsugarin, Tel: +91 0522-4079561.
It is heraby informad that pursuant to the requirement of Section 91 of the Companies
Act, 2013 read with Ruke 10 of the Companies {Management and Administration)
Rule, 2014 and Regulation 42 of SEBI (LOARD) Regulatiens, 2015 the Register of
Members of the Company shall remain closed from Sunday, 28th July, 2024 to
Saturday, 0drd August, 2024, (both days inclusive)
By Order of the Board

Place; Lucknow FOFICH e ks .l'{t:::.'
Dated: 04.07,2024 (Pooja Dua)

Company Secratary-cum-Complance Officer

SALE/ AUCTION NOTICE

Liquidator: Mr. Parveen Kumar Adlakha
Liguidator Office: C-3/54 FF Janakpuri, New Delhi-110058

Email:Mapleliquidation24@gmail.com,praveenadlakha@gmail.com

Mob.: +91 98999048896

E-Auction
Sale of Assets under Insolvency and Bankruptcy Code, 2016
Last date to submit the Eligibility documents: 19th July 2024
Inspection of plant & Machinery /Documents etc.: 22/07/2024 to 29/07/2024
Last date for submission of EMD: 03rd August, 2024 (till 5.00 pm)
Date and Time of Auction: 5th August, 2024 at 11.00 AM to 02.00 PM
E-Auction Website: hitps://'www.eauctions.co.in/

MAPLE LOGISTICS PRIVATE LIMITED (IN LIQUIDATION)

aale of Plant & Machanery, Furniture & Fixbore and  Phot owned by Maple Logistics Private Limited {In Liqucstion)
forming part of Liguidation Estate formed by ihe Liquidstor, appointed by the Hon 'ble Mational Company Law
Tribunal, New Delhi Banch Court I, vide order dated 07th Nov, 2023. The sale will ba dona Dy the undersigned

htips:\'www.gauctions.on.in!

through the E-Auction platform lLe. Mfs Linkstar Infosys Private Limited having website

important Note:

websie wanw esuctions.coin,

Date : 05,/007 /2024
Place: Mew Delhi

; ' Reserve Price | EMD Amt. | Incremental
Particulars of the Asset | (INR) {INR) | value (INR) |
BLOCK -A (Plant & Machinery) T 4060533- ¥ 4,56,053/- T 45000/-
Plant & Machinery locatad at WARDHA {Nagpur) |  (Forty Five lac Sixty {Four lac Fifty six| (Forly Five
mamly Trucks/ Hydra/Molorgycles Thousand five Mundred Thowsand Fifty | Thousand
Thirty three Oniy) Threa Only) Qinly)
BLOCK-B T 1086584)- T 108654/ T 20000/
Plant & Machinery localed at LONI GAZIABAD | Ninateen lac Eighty (Ona lac Ninaty {Twenty
(P mainly Containers/ Jeep/Trailer/ Six Thousand Nine | Eight Thousand S | Thausand
Motorcycles! Truck and some Fumiure Hundred Eighty Four Hundred Minety Only)
Fixtures AND Inventory (spare Paris) anly) Eight only)
BLOCK-C ¥ bRO25- ¥ 5RO ¥ 5000/
Fumniture & Fixture and motorcyches tying at {Fifty Eight Thousand |{Five thousand Eight|  {Five
Raigarh (MP) mainly matorcycles and some Mime Hundrad Twenty | hundred Ninety Two | Thousand
furniture F':tures. five only) only) anly)
BLOCK-D T 2B00000- T 2600000 T 250004-
Land admeasuning 465,82 Sq Mirs {Twenty Eight Lac only) | (Two Lac Eighly | (Twenty Five
situated at Chonda Village, Drstl Mosena, Thousand Only) | Thousand
Madhya Pradesh _ anly)
BLOCK-E * 12353875/ T 1235675/ % 50000
Book debis (Debtorsishort term loans and ~|{One crore Twenty three| (Twelve fac seventy | {Fifly
Equity Shares of ODC Movers Pt Lid 100% ac Fifty three thousand Thirly five Thousand | Thousand
subsidary (Rs. 30100000/- Book Value NIL) Eight hundred seventy Eight hundred anly)
(These-ara unaudited Book dabls based on five coly) Seventy Five only)
| balance sheel 45 on 31.03.2022) ) B
BLOCK-F £ TRTT0000- T 7577005 ¥ 75000~
Assets lying in controd of other companies [Seventy Five lac [Sewen fac Fifty | (Seventy Five
Sevanty Seven Saven Thousand ihousand
Thousand only se-.-en hundred only) orly)
BLOCK- G (As a going concern) T 293373171 ¥ 29037311 T 300000/
Sale of all assets mentioned in Block [ Two Crore Ninety {Twenty nine lac | (Three lag
ABCDEANDF Theae [ac Thirty Savan Thirty Threa anly)
Thousand Three Thousand Seven
Hundred seventeen | hundred Thirty ane
only) oniy]

1. E-Auctionwill be conducied on "AS 15 WHERE 18°, 'Asis WHAT is" and "WHATEVER THERE i BASIS" through
approvad sarvice providers M's Linkstar Infosys Privata Limstad
2. The Complete E-Auction process document containing defails of the Assets, online e- auction Bid Form,
Declaration and Undertaking Form, General Terms and Condifions of online auction sale are available on

3. Thezale shall e subject to provizions of Insolvancy & Bankruptcy Code, 2016 & reguiations made theraundear.
4. Forany guarry pl send mail at maplaliquidation24@amail.com or call lgudator

S/-

Parveen Kumar Adlakha

Registration No, [BEBIIPA-002/IP-ND1034/2020-2021/13336

Email: mapleliguidation24@gmail .com

financialexp.epaptin

New Delhi

FRIDAY, JULY 5, 2024
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FORM A |
PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Inzolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
SAVYASACHI INFRASTRUCTURE PRIVATE LIMITED
RELEVANT PARTICULARS
1 _Hame of Corporate Debtor SAVYASACHI INFRASTRUCTURE PRIVATE I.IIIITEH
. Diata of incorparation of Corparate: Debior T
. Badllsanty under which Corporale Detilor 15 .F:DE Cialhi
Ircaperabed | regisiered
Corporale ienlity Mo Linrsbad Liakiliy
entilication ho. of Comporate Debiar
5. Address of tha regestarad ofice and Registerad Office: M-156, Znd Fioor, South Cily-1,
prArcipal office (it &) of Componabe [:ue;rmr ["u:r,.ar:ﬁ Haryana- 122001
&, | Insolvency commencemant dak in |28th June, 2024 {Copy of arder raceived on
regpect of Comorate Debior 2ol Judy, J024)
T ‘Ectimzted date of closure of inscivency | 25th December, 2024 (180fh day from the date of
rEsahlion process |Cammencement of Inseivency Restlution Process)
S M and Ragisiralion pumber-of the Umesh Gupta
irsabvancy professional scling 2 intenm . | Reg. Mo IBBIAPAODTEP-POIBAETDTT-2018M14 3
|Resaltion Professional | AFA valid upta: 30 10.2072
2 dress & l_‘.'i"'|:||| -*hh& nterim resaktion | Ground Floee 2351-418 Onkar Magar B, Tr Nagar,
prolessional, % reqislered with e board | Narth Wasl, Mafionel Capital Ternbary of Delhi-110035
Emall:umeshi@vamindia.in .
|Immaculate Resolution Professionals Privata
Limiited, Ursk N 112, Ficsl Floce, Towar-h, Spacados |
Commercial  Complex, Sacior-d¥, Sohna Raoad,|
Gurgaan-1 22018
Emiail: ik sayyasechinfrastruciure@gmel com
11/ Lastdata for submission ol claims [ 1&th Jldy,iil:l'!l
12 | Classas of crediors,  any, under clause (b) | Allattes under Reat Estate Project
ol sub-sachon (B ) ol 2ection 17, ascariained
by iz Intenm Rasakition Professiona!

11 ‘Memes of insohency professiona’s identifiad | 1, Ms. Aakriti Sood
foadas autharized representzive of oedion: | Reg, Koo |BENPA-CORIP N0 224202 2- 202 3114221
inacinss e ndimes o aach class) 2, M. Nisha Malpani
Regd. No.; IEENIPA-0AP-PIOOSREDT- 1810106
3. M. Kaméesh Humar Sharma
Regd, Na: ’!-E-l'll-’.ﬁ.-'ll]:l'l'.l"l-.-'l‘u‘?l.'l.'-‘d .-:.,IE:!-H-.-'J;:

{2} Wb Frik: hitps:ibti. G I hormmdownicads

1. Ms. Aakritl Saad

Reg. No.: IBBHPA-O02MP-NOT 2247202220231 4221
A, Graurd Floce, Sanskati Engresrs Aparmenl. GH-.
22, Seciar - 56, Gurugram, Haryena 122011

Ernail; contactakdliseodgiormall.com

Wb fink: higpa.ibhi gowinteninsohancy-
professonalidetais M M=NTY WM 330%30

2. Ms. Nisha Maipani

Regd. Mo.: EBEITPA-D0IP-PI005E2017-18/1 0135
W Mafpan & Assackales, Charlered Acoounianis,
Ragus, #h Flaor, Towar -1, Ragus, Spaze i-Tech
Park, Saclor 45 Gunigram-122012. Rargana — ndia
Email: ip.nmalpani@gmail cam

Wb flnk: hits:Nbblgowinenirsohency-
professonalidatals Mhaldid=MTM2

3. Mr. Kamlesh Kumar Sharma

Regd. Mo: IBEINPA-DIAN0428 2022207314252
Fial M. D-113, Thie Primus, DLF Ganden Cily, Seciar
B24 Gurgaon, Haryana | 123004

Email: ipkisharmagdygmail com

Webbing: hitps:wess ibbl gownienfinsolvency-
professionahidatals Makdid=NTYzNARD30

Malice s hesely givan that tha Mationa II.‘u:nrrpar*,'La'ﬁ'Trmnal Cl'-andgarn Bench (Caurt- II,|hE|5 ardarad |
fher commencement of & conporate Ingobvency resciuton progess of the Savyasachl infrastructure |
Prewake Limited on 285k June, 2024.

The credfars of Savyasachi Infrastructure Private Limited, ara hereby callad upon to swomit thair|
elaima with prosf an or befare 16t July, 2024 & the intenm resolution professional at e addess |
ianlicend agains! antry Mo 10 [
Thee finantal crediloes shall subsmil Sheir claims 'with peoal by elecironic maars ordy. Allelhar cradibars may
subenil $he claims with proof in parson, by pastor by electranic means: |
Submission of false or misleading proafs of clalm shall atiract penalties, 2. |
Umesh Gupta

Intesim Resolution Prafessional for Savyasachi Infrasiruciure Private Limited
Regn. No.: IBBUIPA-DIIP-PODE4E20 T-201811431 |

SHYAM TELECOM LIMITED

CIN: L32202RN992PLCH 7750
Regd. Offfce: Shyam Howse, 3, Amrapall Gircle Valshall Nagar, Jalpur
Ralasthan, India
Carp Dffice; & — 60, Maraing Indusirial fAirea, Phase — |, New Defli — 170028
Ph.: 91-141-40256371 & 91-11-41411071,72, Fax: 91-11-25732194
Wabsile: wiww. shyamisiecom.com, Emall: invéstorsaeshyamtaiecom.com

Notice of 317 Annual General Meeting, E-voting Information
and Book Closure intimation

The notice is hereby given that the 31" (Thirty First) Annual General Meeting
| (“AGM") of Shyam Telecom Limited (“the Company”) will be held on Wednesday,
| 31" July, 2024 al 01:00 PM. (I8T) through video confarencing (*VC")/Other Audio
| Yisual Means (T0AVM™) o transact the businesses set ouf i the Motice of AGM in
| adherence to the applicable provisions of the Companies Act, 2013 ('the Act) read
| with rules made thersunder and MCA General Circular No. 08/2023 dated 25"
| September, 2023 read with MCA General Circular No, 14/2020 dated 08" April, 2020,
| 17/2020 dated 13" Apnl, 2020; 2072020 dated 05" May, 2020; 19/2021 dated 08"
| December, 2021, 02/2022 dated 05" May, 2022 and 10/2022 dated 28" December,
| 2022 ("MCA Circulars”) and SEBI {Listing Obdigations and Disclosure Requiraments)
| Reguiations, 2015 {"Listing Regulations”) read with the SEBI Circulars dated 12" May,
| 2020; 157 January, 2021 13" May, 2022 05" January, 2023 and 7" October, 2023
| (*SEBI Circutars”) without the physical presence of the Members at common place.
| In comphiznce with the aforesaid MGA and SEBI Circylars, the Company has-sani
| Notice of AGM togather with the Annual Report for the financial year 2023-24 In

Elentrumc moda fo all the members of the Company whose nama appear in the

Rl‘gh]ﬂr of Members at the close of business hours on Friday, 28" June, 2024 and

| whose emall addresses are registered with the Company/Company's Realstrar and

| Shara Transfer Agent, i.e. M/s Indus Shareshree Private Limited (Formerly known as
- Indus Portfolio Private Limited) (“INDUS")/Depository Participant{s). Further, the
. aforesald Notice and Annual Report is also available on Company's waebsite at
wigmm_ m and Wwebsite of both the Stock Exchanges i.e. BSE Limiied
' and MNational Stock Exchange of India Limited a1 www.bseindia.com and
. | www.nseindia.com raspectively and also on the website of NSDL af
.www evoting.nsdl.com.
| E-voting Information: In compliance with the provislons of Section 108 of the
| Companies Act 2013 and Rule 20 of the Companies (Management and
! Administration) Rules 2015 and Reguiation 44 of the Listing Regulations, as amended
| from time to time, the Company is providing to its members, holding Equity shares in
| Dematerialized or physical form as on cut off date i.e. Wednesday, 247 July, 2024, the
| Tacility to exercise their voling rights in electronic mode in the following manner in
| respact of the businesses proposed to be fransactad at the AGM, through e-voting
| services provided by NSDL.
I Remaote E-voling: The Remaote e- '..'u,mg peried will commence on Sunday, 28 July,
| 2024 at 10:00 AM. and end on 30" July, 2024 at 5:00 PM. The remote e-vating shall
| nat be Ellowed beyomnd this perod
| E-voling al the AGM; The facility of e-voting shall also be available at the AGM to those
| members who have not cast their voie by remote e-voting and are attending the
| meeting thraugh VC/0AYVM
| Further, the manner of remate e-voting and e-voting at the AGM by the members
| holding the shares in dematerialized or physical form & Members who have not
| reqistarad their e-mail id, instructions and procedura related to login id and password
tar e-voting are provided in the Notice of AGR.
| | Any Person, who acquires shares and become a member of the Company after
| sending the Notice of AGM znd holds shares as on cut off date i.e. Wednesday 24"
{July, 2024 may obtain the login W and password by sending a requast at
| evoting@nsdl.com . However, if you are alrsady registerad with NSDL for e-voting,
| then yiou can use your existing user 1D and password for casting your vote
i Tha Members who have already cast their vote by remote e-voting, prior to the date of
AGM, may also attend the AGM through VG/0AVM, but shalf not be entitied to voie
. agalnatme.ﬂ.ﬁm
| Manner ol registering/updating e-mail addresses
(a) Sharas hald in physical Form: Please register the PAN and KYC details with the
Company's Registrar and Share franster Agent, INDUS at G = 65, Bali Nagar, New
Delhi- 110015 or email at shankar.k@indusinvest.com /
priti.g@indusinvest.com in duly filled and signed prescribed Form |58-1
(available on the website of the Company) along with other relevant Forms and
docurnents

(b} Shares held in Demat Mode: Please contact your Depository Participant to
register’ update your a-mail addresses as per the process advise by vour
Depository Participant,

| Members are requested to read carafulty all the notes/ instructions sef out in the Mtice

| of AGM |1rlud1nu instmrt ons ||:|m|ng the AGH znd manner of casting vote throwoh

(TSR Lt

| 70108HR201 IPTC 48605

-

10 Address and a-mai ta be usad for
corespandenca wigh tha nlerim
Besolilion Prafessional

14 {a) Ralevanl Sorms and
1) Detaiks af sulharzed represantalnes
ana avelsbla ai:

Date : O4.07, 2024
Placa: Caini

= 30021,

. @g_j_lg SUFE: Pursuant tu Ser‘mn 31 of the Act and Begulatign 42 of Listing
| Regulations, the Register of Members of the Company and Share Transfer Books will
- remauﬂ- closed from Wednesdag.r. 24" July, 2024 to Wednesday, 317 July, 2024 {bath
rJa',"-; inclusive) forthe purpose of AGM of the Company,
| Mrs. Soniyva Gupta (Membership Mo, FCS 7493}, Practicing Company Secretaries has
- been appointad as the Scrutinizer to scrutinize the remote e-voting process and vofing
|.1ur1ng the AGM, inafair and ransparent manner.
| In case of any quenas, Mambers may contact fo Company Secretary of the Company
having phone number 011-41411071,72 ar emall at shyamtelecom.cs@gmail.com
lor to Companys Registrar and Share ftransfer Agent, INDUS at emaid id
| shankark@indusinvest.com/ rs.kushwahai@induginvest.com or call at 011-

{ 47671217114, By Order of the Board

For SHYAM TELECOM LIMITED

Sdi-

| Place: New Delhi Kirti Kesarwani

| Date: Odth July, 2024 Company Secrefary
“"IMPORTANT"™

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner

whatsoever.
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satin Sfea grsfor wsaiw fofiies

g [_|_'f'l'll'ii|'lﬁ I Prfed : qEs ¥ 492, SENT SR, B3,
Finance Lid. oUW, SRAT — 122016

THE AMSWER |5 HOME aferfoer TRER, FTTER, T faeed — 110033
el FaAT (I G & o) [Fraw s(1)]
S o, forcir wRemafl o gftgfaeo o gafmion qon ufaafs feq gox= sifufm, 2002 (2002 % 54) &
s wfe BRfi WA fafies, & mfuga e & w9 # o fayfa fea (vaxi=) frammeet, 2002 &
oM 3 o w1 wf3q ° 13 (12) W Sfa Ied iRl 1 TN A U STERENa 7 /i a A8t A afvrd
forerull % STTAR FOHRE (F) B TN F Helford FOTHRER! Bl IH G H AR B A H 60 KA F AW
e # aftfd AT 3 W A ARtk fafer e aft And, Seis e we oo dier @ s feam e
IH  FOHRG/FERITHIRGATREY/ARTSR 30 AR &l oo dem | fawa @, o TWaEr
TR/ TERUTERe/ AR/ ISR 20T S| STl 1 Jrad e s & o == afefa fafer =1 sreiewned 3 <o
g feq gerd= frmTeedt 2002 % Frem 8 % wrer ufed sifufEm w ORT 13 W 3T-URT (4) F A I IS
eI 1 T S U TEETeR | Fet e aftd weafd 1 e e fore
IO T T ROTHRe/ e RO/ TR/ ISR T2 S ST i TAGERT Wdeh fhal Sl & foF & =gt < afefa
[ 1 SAAEE 7 FE TA 3 FEfwE v R off we o oraes defia fafy @ weel e 9% 39 W e
& A, ANl QT =SSl & WY A9 9t o fae wien efin wEA fathes & =t & et g
SRUTHRE T A Jfad aRafE o faifad o & i sy wa & 9 # sifufrem &6 arr 13 &1 3u-
HRT (8) o UL o Ul ST i STl & |
RN/ e RUTERE AT, ffere, S Soraiefi, 9r1 13 (2) o 3fia sf T8 A G 9201 36 3fad
A Y TE AR T Fes ki fafer wh fereror = e e @

| T, WERUTERE @ | ST e 1 e T g e

® | g ww e fafer = #

f e |, 7 (qeft fewm), a9 G & | 29.04.2024
1. TOTIAYH, .7 (T , 10 i, 2024
™ (WE? T e, e 35 o, e e Pl < 421,317/~
T (FE TR 40'x45" WIE = 1800 1 WL, FA R
LAPLD0123- R W 20'x40" LW 800 A | 08-07.2024 | it HRE HA)
00006815 HHe (FAfd 40'x80" WIE = 3200

il wie # 9 ed 39 yER & g
9 A, e T (P A0, foR A 345, U9 F 166, wAIE
202303091100722) fif¥r : 30.01.23)

T defere R, wm S, 02.05.2024

2. | 1. TWrE AR @, 10 3T, 2024 I

T g v it Tedd A9y, SR H Reud smardia %. 12,74,109/-
(RUTER ) e . T-56, FA TRAT AU 166.66 (¥, =Nz <@
2. WY THIEE, ol i A e 139.36 o wWew, 9 A e B9R T
THE FAR @ qf¥=y : 50 Wie Td IW 9 R0 30 12-07-2024 @ = ")
(|E RUTHI) e | Hed T OUFR T ;g ;I

T 9. e, q=d : 9 |, drer U, IW

LAJPRO0221- e |, T-55, Sfe : wde | u-57 (7 11.11.2020 I 9Sigha g . 1,
00002946 et |, 705, U 5. 101 TS FHHIE 202003059103148 )

3 1w FAR TR, wie 4 22 (3w Wi, Suww | 02.05.2024 | 10 ¥, 2024
™ g e @ HAH # W e TR - . 29,26,783
(RUTHTER ), SfRfea dmmd fafes =@t m, (®. I A
2. Wy TER, R IR, i TR ¥ fee, A 4 17, e gk A W
T FER @ (wE | S o, o, d s, s [ 12:07-2024 | s wmD
RUTERE ) T, "9 e A aR= 60 Wi, |
T ¥, LAJPR0621- TR G <R : 30 WiE, Hel TRAT - 200
00003149 o, AW AT 167.22 A HeX | el T IBR ¥ : G : wire 7, 15, uEw

: 25 ThiZ FreT TS, S : wiie . 21, R : wite +. 23 (faf¥r @ 06.01.2021
I USiigpd, ek . 1, ard. . 798, UST H. 195, HIH-202103017100085)
e T, fafr ;o 04.07.2024 iR STIeRI Wifed SISt wEaw faes

Ior ar3fdior wisaer fofdies
h HUP BT GA—T—109 AR 110, HH T, WY AN, JRQEIY Bici, TRUGR s, RS —422002
Tolipa PRfe: 09, VGG 3, T67 AP, I6d 98K, T8 el — 110057
s J BIF: 011 49267000, TIeT W1 Hax: 1800 212 8800,
Eegmnig g0t customer.care@herohfl.com
qe¥rge: www.herohousingfinance.com, T U65192DL2016PLC30148

(3rg0 Hufivet & fou)

(ufeerfar f3a gada forerarer, 2002 & forerer 8(1) & &1y ufda uRfre [V & sqgame)
STafds relEwer] ER1 SRR weav fafices @ 1ffed sifiert 8 @ A, fa<ia dufral &
afergfrexor ofik gAfier Jom uferfr f&a wad= «ifdfem, 2002 & TEd R afnfa <t (e
M, 2002 & 799 3 & AT Ufdd ORT 13(12) & T8d Ha< URHAT ST TANT B 8T, SUREGATAT
31 Aifew ¥ SfeaRaa Wl o1 3% AIfcd & dRG A 60 T & R go & forg A= feafea
T AT Aifed SNy R
JURGAT IH AR gH™ H e @ W, TagaRT R ®U ¥ SuRSGAT AR I ST B
Aifed fear Srar ® 6 oreewmer 7 S AT ORT 13(4) @ A1 ufed S ot @ e
8 & U WRKAT BT FANT IR gY, T&i faaxford HferRad, wraRken & deon of formm 2|
9y ®U & SURGA! AR AHFG wT H ST BT S AURT B AT AIGT 7 B B garad &
T § IR WURT & W BIg W oM A &1 TS WY & Wy A Sfeafad anig | geree
T, Yoo, AN 3 ERT BRRAT Wi+ foafice & 7R @& orfiT 81|
gfergfar aReuREl &1 49H & fou Suder w9 & Gy H, Affem @ arT 13 B Su-aRT
(8) & Waul & foIT SURBAl BT & 3MHd fhar Sar

pPrAafes stk forstd, 3tSTAR

QRIS A1, 3SR — 305001 (JTS10)

8)( ) /Afet /Se / fasTaetedt / 2024—25 /131 f&TId: 01.07.2024
-: fhf‘aarﬁam 1=

TR 7, SR g1 fasraered ) §¥ST TS &1 FaTed Ud FeROT $T(e Bl
BRI 3+2 a¥ P @y & forg [fder W A S gg MuiRa Rz # sifremsA
fAfaeT amfaa wxcht 2 | foraast syt sma ufiad IR . 125.00 AT/ — (R1ER
BT U BRI Ted ord) BRfT | (ST o= f$97d 02.07.2024 &1 UTA: 11.00 §9
7 3rfH fadid: 22.07.2024 BT AT 5.00 I91 O FUIRT dlee W SSAdrs By S
JDT |

PHIDTP.14( 1

qMe — ¥ Ald SUYYA  gIed (www.eproc.rajasthan.gov.in)
(www.sppp.rajasthan.gov.in) U ST ST A B |

SUTgad
ro1.gare /Y / 24 / 1687 TR e, 3o

-2 POLYMED
uTost AN fofdies

?ﬁ(ﬂ]’g‘?ﬂ: L403000L1995PLC066923
Yolipd PraTad: 23241, N AT, aigerr ienfies e, Boi-I1I, 78 faeeli—110020
BI— 011—33550700, HavE: 011—26321894 / 39
et investorcareOpolymedicure.com, J8¥Tge: www.polymedicure.com

URed doie 3R RAle §—aifeT ot e
HUHT TR, 2013 (SIRAIFIH) B GRT 108 S AT UfST &RT 110 & U] AR 31
AN ITge=, IS Big 8, 3R Hu (F6ed AR geme) M, 2014 () & 9 20
3R M 22, IR AR iR fafa a1 (YEesar TR oiR gaciaxer sraegadr)
fafem, 2015 (Hdl gArexor fAfem) & fafem 44, FM=T 9RU= G114 /2020 fRATS
8 M, 2020, 17 /2020 fa=Tid 13 Ve, 2020, 22 /2020 &= 15 T[A, 2020, 33 /2020
fadie 28 Ryder, 2020, 39,/2020 fadieh 31 fawaR, 2020, 1082021 fa=7id 23 T[A, 2021,
20 /2021 faAT® 8 favdaR, 2021, 03 /2022 faATd 5 A, 2022, 11 /2022 fAiH 28 AR,
2022 3R 09 /2023 fadid 25 RAdeR, 2023 HUNT AWl & HAAT, R TRBR gRT
SR (TRRAY aRu=r), IRAT BUT AfId eI gRT TR 39 §8ah! R a7 d
(THTE—2) 3R DI I AT B, a9 iR fafem (5= Y denfe wemes a1 g
AT Afed, ST fhaeld @R €), SU AFER, 29 S, 2024 P GRS defc AIfeq
q ffde Ry Zeani & ddg d dRed deic Uihar & Agd ¥ 9ew™l P P
e & (@RT 102 & WG & T8d IMad ARATHS HAT & A1 AT B Ry
110 & <F ufed) (Y emy ifesy wer ) |
BT & MFUTT H, HUAT o [HAR, 04 Jolls, 2024 BT I T eI Bl Al o+
B B R B foram 8, R 9 YHaR, 28 I[A, 2024 (He—aih [AfY) B HRENT
THY I B IR BO B Ao B IRRex /aredl warfiat @ gl | e < €
SISl ®U F 3—Hd & T¥H W 99 3 Udl W S fIuifest /S9e feuifes
TR /BT & IPVRER R IR SRIHR Toie, 79 Afavst fafies’ /da &
TSI © | 39S AT, HUA 1 T TSR Pl g—alfedT AT Ua™ B & ol =ee
RreReTs feuifored fiifics TaugSival’ & J9d off € | s—aifeT &1 ufshar Tifeq &
EURIERS
BT B B A1 AT HUAI &I daarse www.polymedicure.com TR FferRad
fofe ud https:/ www.polynnedicure.com/wp-content/uploads/2024/07/ Postal-Ballot
Notice. Pdf & wef3fd fear war 8
Afed e 9 B9 B RAfy #, de—afip [ a6 @15 fl I SR & 7 J99ge o
T TGS PR Hhdl | Tl Bl Aifey B Bis difde ufey & doil 18 2 3R
el B FEANT / A BT HAR DHael s—dlfeT JAuT & Aegd | 61| 39 A
H, wewit & gfad fear smar 7
1) UR<d deic @ ARH ¥ BT M arel PRIER B AT gRT far sgem s b
I § uraeE ® 3R g9 A1 B Wdftd R iR aEa—aHy o) e Ad
2) ST U H IR IW@F el IWRYRGI A IRY 2 {6 T e fuifored ufernfirar &
AEH W U HafSd fSUifoTe’) # oo $Ae UdT iR AeIsd daR yoiigd BRIg 3R
AT FT H YR IG dTel TIRURGBT  IRIY € fdh T U1 $9A Ul IR Alarge
R BUT B RRER IR IR SR Yule (AN w|fver fafics) @
sm@masserv-com W IUeT&] B |
3) WeWl & A @ SIBR B TUMT YHAR, 28 SA, 2024 B B AT AT fE
PHe—alip aNT &,
4) 3—AST YHIR, 5 TS, 2024 PHI JI§ 900 do YH BAT 3R M 500 I
AT B |
5) fH<l +ff Ie9 @& AMCl #, MU IWRYURGT & oY IR I8 I aTed T (THUER)) AR
RRYRD] & oIy $—alfT STl gRasT www-evoting-nsdl-com & SISl
ST ¥ IUTe] T Fdhd © IT 022—4886 7000 3MR 022—2499 7000 TR Pict B APl
2 a1 evoting@nsdl.co.in TR IR AT FHA |

EuECic I (@) B AT T B Ry /A Pt fafer
e SRR /B I B ATER AR (ETs /
TR @1 T #ifciep)
HHFNSPHOU AT FAR T, 22/04/2024, 03,/07 /2024
20000010151, 4 38, ST TR =i 16 /04 / 2024 TP (reepTeeen)
HHFNSPIPL %. 20,97,744 /—
20000010159

yRrfa aREwRmEl /arae FuRmE $T QAR Tia—FareT AoRT &vaard, fieell © &3 # Rerd,
DI R AT ST & 99 0 SN Ol 8, sellh—YAgd, Sa9 TR, 78 f3oeoti—110059 #
AT TR AT (8 @7 IR IRTAYN), Bd /ool & AHRI & AR, FURT AT 26—T,
27 3R 28 R 1A, Ui &3 48 @@ T (AT 40.13 T HIeR) , Bl &3hel 238 T Tl
H W, WERT R 369 3MR 370 # W, yIgw / "EI, W, wwe, e iR Refoe woIR R
BIE BR UIFHT & T8 & SYANT & A AGRI & |1 =Agel : qd: Tell 10 wie, uf¥em:
wufr &1 e, g Hufy JaR 20, SO% Ul &1 e

HHFNSPHOU deT H o, 18,/04 / 2024, 03 /07 /2024
21000014761, AR =T fa=i® 16,/04 /2024 T ECICaRED)
HHFNSPLAP I, 14,71 603/—

21000019382 T

ufrfr aRewafrl /eae Fulkrl &1 fAaRer: fert TR e B, d—sdtd, S|
TR, 75 fAeeli—110059 & id EWATE @ & # IfUd, T& aMfEar argd T 1ffer
& ary AT Ry dwen fi-182 @ vd & 9T @G AR, SF%a 50 T TS, @ERT]
T 18 /17 H W, digEl - IR Wi P TR, qd ASP 18 BIe, TRIU: Wie =T
181, UR¥FHA: 3T &1 Wi

HHFNSPHOU Tl ¥ Oy, 17 /10 /2023, 04 /07 / 2024
21000018347, faxor areg RAIF 16,/10 /2024 TH (o)
HHFNSPLAP T, 1115220 /—

21000019075 C

gierqfar aRe=REl /erae HuRml &1 faarer: Afifa Gufiy dwen 38— &) 5 & Iffiar
b 1 AR AT, T8 GRer Wi—1 /38—, 44 9 ST AT 36.79 T IS BT HIY, TRART
deR 314 IR, 99 greE, @ife W—1, SO TR, T8 e~ 110059 | dEE:
IR A DI {URY, Yo A DI GURT, AT 3= B Hufy, gi¥em: Tell 10 wie,

fasTid: 05—07—2024, T/ —Ed ARBRY,
WM Rl / TiieR Fd R SRR wiew fafics

LEE R
RICKIECaRCECIE )
[ R4 fearen aon feanfan dea (ke sl & o fearen g gfean) fafmem,
2016 o faf=m ¢ & 3iqia]

TIAEl TIRRZRR MEae fafies & heled & &g
Heitua fererur

HTINE TR T AT AR TRRERR WEde fafies
NS RS & e =t fafr 20/06/2013
T8 TR0 TR 3T ShTUNE  SROTHRe | hET IRER - et
femfer/dsfipa &
AR Tg= GEA/HUNE RITERE ol featies| U70109HR2013PTC049609
Afafadt TEEE dE
FTINE FOTERE & Usiihd wMATCd q21 FeH| woiiha saiera: TH-166, 231 7d, TR fad-1, e,
Frte (A HE B) BREmm-122001

HIURE FIER o Teol H faTell SR B ol | 28 I, 2024 (3T h1 Ffdl 2 JelS, 2024 1 TH g5)

fEaen ywaTa ufRan & T i eTgEa | 25 g, 2024
(feamen werer fshan Y& B &1 fafr & 180e f&)

IR IS AR Rl A, USiTeRol S, | 3He A

St 3faRy wrd Uitheae & &9 H weRd € | 9sf.E.: IBBI/IPA-001/IP-P00848/2017-2018/11431
TTHY ! el 30.10.2024 TR

WAd, 221-T/19, IWHFR TR o, B TR, IW afem, T2
ST & feeedi-110035

Eid:umesh@vamindia.in

10. | AR WA UTRTTA % W TAER % (o | SHRIRNE Refledq Thered WIgae ffes,
g B ATl qar 9 EHe Ie FR 112, YUH T, TR-T, ToigsE HANTA
IR, Haed-47, Al TS, TSMa-122018

E@: ibc.savyasachiinfrastructure@gmail.com
1. |<a s A i sifom fafr 16 JE 2024

12, | T AR HIE, URT 21 I SU-RT (6T) | R TRE Goige & q8d Tt
Iyater (&) o sfard, STARE ITd Thee gRT
gifEa feram T

13, |forell ot © sheted o Wiftd iaff & &9 || 1. gt TPfd g1

wF wA F ol weEE fRY T gatea=dt| oS 9.0 IBBI/IPA-002/IP-N01224/2022-
UhYel Bl A9 (Yeieh o & i 1) 2023/14221

2. gt frem AT

oSt ©.: IBBI/IPA-001/IP-P00058/2017-18/10136
3. ot FHHAY FAR It

dstt, 9.: IBBI/IPA-003/00428/2022-2023/14232

(u) 99 fds: https://ibbi.gov.in/home/downloads
1. gt afd Yo

oSt &.: IBBI/IPA-002/IP-N01224/2022-
2023/14221

1T, I, TWRpfd TSRR AEHe, Siwa- 22, Haed-56,
TEUH, BRAM, 122011

& contactaakritsood@gmail.com

< fede: https:/ibbi.gov.in/en/insolvency-
Professional/details?fieldid=NTYyMw%3D%3D
2. g4t frm Ao

gsil. ®.: IBBI/IPA-001/IP-P00058/2017-18/10136
T A U Eifauey, T shsde, T, oot
T, <fer T-1, T, T AE-F Wb, HRX 49
TEITH-122018, BRAOT - IR

E8@: ip.nmalpani@gmail.com

<& fde: https:/ibbi.gov.in/en/insolvency-
Professional/details?fieldid=MTM2

3. o FHY FAR T

ST, ©.: IBBI/IPA-003/00428/2022-2023/14232
wHE HeR G-113, f& yrsew, Sueres e fad, Ve
82T, Teid, R, 122004

et ipkksharma@gmail.com

Jafeter: https://www.ibbi.gov.in/en/insolvency-
Professional/details?fieldid=NTYzNA%3D%3D
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€ H FoA USiihd SFARH IATe e

0

14, | () TEEIf-ET 9O q
(@) ufuepa wfaffee & faeror Sueey €

TAER gfea foran smar € R I s fafy st wéie die (R VI) T 28 S, 2024, W WeAWrER
TWRZRR Uigae fafies % gy # i saica=dl Tard Rl T& i 1 ST o ¥ | TaegRT gear
TIRZHR WiEae fafiee & heiedl &1 fdw o s  fp ufafy 9. 10 ¥ aftfa v W 3Ry ware ihee & o
16 JAE, 2024 T A1 ST T4 JHIT 3 WY 9 I T HL

AT heled thad Soiael-eh TGt ¥ & THI0T & TN 79 <9 ST o ehd § o Wl sheied <Afa, <t
BRI 31 SR HISHH) § THOT & T 379 Srd STHT oY §ehd ¢ |

Tl T TeTd ST TR THIOT STHT e W) Sfed AT S ekl € |

Lk gm
Tt ShRgaRR Uigde fatee & fad stfm e ot
Ui, §. IBBI/IPA-001/IP-P00848/2017-2018/11431

fafr : 04.07.2024

I fooett

6) BUAl B oD Aead 7 N M. Hen (Ao der yhdiga—4305), Wa. @ 7
vaIfiged, Sut afeal @ Aiferes & Awer ik ureel adie & el wae ufean
@ HEIH W T(E "aUF ARG A @ fo wpfeAgor & wu # fgw fear 2

7) URCH dele B URVIM TIRAT AT I g1 AeHd [T @Rh §RT AHAR, 5 3T,
2024 ® AT SEH  UsA @A fHU WWW, dAT U B JesT
www.polymedicure.com W el ST, dem divws fafice &1 W gfea feg S,

TEl FUN B IR GG 2 |
IS T QY ¥ Ulel AfSRIR fafics & fog

B/ —
I el Jfq=rer =g
fedid: 04.07.2024 (®u wfa)

Brierd, e Yerid deye e, ..

1 : A RIS 7= R ar/weRT ifam/smgfd f&=ia: 04/07/24
ferfaer 21eren

|IHTER I Yfra v s ¥ 6w vare JegR gd, 7w, 59 gw
forira o 202425 ¥ vom wrsafas, 15491 <, 311 .S).0%. N, W5 9Rd feE
B 2 (UMY B It ) FR UE 3 faeHTa BN arel oA
Frat § ugeh B aren Frafor wrnh 9/ $e, Wi, 919, X, PIRAIvS, SueRdld
I aigc 9, wesu RUR/RER wmll, 38 9Re, WA 9IS, §-
Reaem/¥=1, 3= 57 ArER, 31R. 31t dfe’ TR, Wha/Afhd, MMarS! s
PR, I BRI o1 Bt fastedt fibfcn o1 wri @ o= Rl anfe &6 smgfed
PRI TR P T AR SHaR/HH A f&7a 14.07.2024 H1 IR 12.00 T
T frfaer st & Sl &, St fb 14.07.2024 @1 YR 01.00 I91 YR
Praferd A @il WA AfieEr &1 AR wR/emaeR goiiaRl (Je 3
BIeHR ) A1 Afard &l wwaferd wrat & forg arh smyfd ot ffae famn aro
TaW v B 31 e reieie) B B fAfder @ wwafea o=
ST I Y=d praierd W fonsd) W o foas § g &) o Javel) 21

IS Feriot
fé’r.a.auer(ﬂ.am?)

MARUTIJE & SUZUKI

Arefa goa! sfear fafits
CIN: L341030L1981PLED113TS
olt, wral: i 9.1, Sew ddar e, vdn g 78 fwsli-110070, ¥iEm
W 451 (11) 46781000; e +81 (11) 4615027576
AvaEe: www.manstisuzukicom: A investor@maruti.co.in

mﬂmﬂmﬂ‘“ ® e % faw)
fir: Torders finen afte wesor sy (amfdoes) &
gt Yol = s

a5 [N BRGNS AT § AETEE g - gy aentiEn skngfm
fritere finem ity wiveror iy wrferdy (s, den wEn, o wte
Fravs) Fem, 2016 (o) sty aws are d worie & e wEeEl & e
wetiaTe g2 ¢ |

g7 Fromt =, woft vtow R waie o s | e =@ 9 st © feaw
FATHIF T 3T A7 ST Aat e e # g9 e vt @ P fi ate
e i (FEEddies) & S | & T W eI § wEaE © | s
+ v Wt st & orewt & s g 9w Pt & oo andddes
weaiated g waifaa £ o whan srfand o 3 fae sifrme sy | dua
form &
Mﬁﬁﬁuﬁﬁaﬂmﬁmﬁ?mﬁm—nﬁmﬁﬁmﬁaﬁ{ﬂ
ST st dawge  wwwmarutisuzukicom WY @TAEIE w2 #
siavaeasl @ s ¢ s sdarn amrw & faawer ste s @t
s w1 At 2§ T e 8 g w5 @ e § dafie
hittps:www marutisuzuki.comicorporatelinvestorsievents < |

TR v 6 @eadam armin i s gt at andddies of
geaiaitd (e &, o0 ave & sl v wata e amt afea, of =9 @, J
Frmt g Feifa siden 51 oam w99 & e, ardddoe e 9 |
gTdl e o gl 8 |

wafers staearesl # 30 R, 2004 aF 390 6 s w=mw g 7 @5 3
af¥ferfa &, sl e st @i ang tih; i Fer arfie o seaiae™ &1
231 db Fremt & uitem Paffa & o &

S IRERET & 50 4wy uw SiE o v & 0t F s & Faww et
oiawy T e (aee) S Seiaiira fafts o s vy, ddfem
Fafes, oiaw &Y, i 9. 31—sz e falsae, e, SR,
govdE, TNEE], dEmA —500032, T W S %M Foc 13003094001
Al amgat: einwardris@kfntech.com; dawrEe: hitps:fintech.coml T Hua & |

v wTwly Yot giea fafids

Halla U

T o feedl sl el vy
fewiies: & oaTd, 2004 st wfia

SALE NOTICE

BALAJI DIGITAL SOLUTION PRIVATE LIMITED (In Liquidation)
Liguidator; Mr. Rohil Sehgal

Registersd Otflice: Plol No. 39, F & W Service Shop, Commercial Centre G- Block,
G-16 First Floor, Vikaspur, West Delh, New Delli-110018

Email ID: balajiEtruproinsolvency.com
Contact Mo. © +919720048235 (M. Rahul Saini)

E-Auction
Sale ol Assels under Insolvency and Bankruplcy Code, 2016
Date and Time of E-Auction: 30th July, 2024 at 3.00 pm to 5.00 pm
(With wnlimited exlension of & minutes gach)
Last Date to submit eligibility documents: 201k July, 2024 by 5:00 pm 15T
Last Date to deposit EMD: 2Th July, 2024 by 5:00 pm 15T

Sale of Assefs and Propertes owned by Bakajl Digial Sodution Private Limited (in Liguidstion)
farming part of Liguidation Estate formad by the Liguidatar, appnirted by the Hon'ble National
Campay Lavw Tribunal, Mes ol Caurs-1% MNew Dethl, vice order daigd 3151 Uclaber 2023, The
gale will be done by the undersigned through the e-auction platiorm
htips:ncttanction. awctiontiger nel

3T colma fofics
HamEed : L32202RJ1992PLCO17750
Goiipd prAferd : AT BISW, 3, JMHUTSll Fabdl, IeTel TR, SRR — 302021,
RTSTRATH, HIRd
frfia srted @ v — 60, ARTIN SMENfiEs &=, ol |, 8 fIeei—110028
TR : 91—141—4025631 Td 91—11—41411071 /72, BT : 91—11-25792194
9§98 : www.shyamtelecom.com, $9e : investors@shyamtelecom.com

EMD Amount
{In Rs.}

Incremental
Value {in Rs.)

Reserve

BLOCK Price (In Rs.)

Assats

A |5ale of the company a= 2 paing
concem with anly the bwa 2sset sub-
ratagones mentoned balow

a} The Possible acecrual irom
Insurance Gl [Mgatn (Vaked af
Rz 3.6 Groves) and

I} The Possible accrual fram the PUFE
Avpidance Applcation filed (Valusd at
Rs. 1 Criore)

Fs. 4.8 Crapes | Bs. 46 Lakhs Rs. & Lakns

Tarmsz and Condition of the E-avction are a5 under
. E-fuiction will be conducted on “AS 13 WHERE 15”, "AS 15 WHAT 13" and "WHATEVER THERE
|2 BABIS" hrough appr e arvice provider WS E -pracuement Technologses Limited (Auctn
liges

THE COMPLETE AND DETAILED INFOREMATION ABCUT THE ASSETS OF THE COMPANY ARE

AVAILABLE N THE “E-AUCTION PROCESS DOUCMENT® A5 ANNEXURE V1IN THE

DOCURMENT WHIGH B AVSILABLE ON THE WEBSITES 1.8, hitps://ncHauction auctiantiger.ned.

THIS SALE NIOTICE MUST BE READ ALONGWATH THE "E-ALECTION PROCESS DOLICAMENT™ T

GET THE GOMPLETE INFOSMATION

Tha Campiets E-Awclion process documant conrtaining details of the Assebs, aniinge e-aucton Bid

Form, Declaration and Uindertaking Foemn. General Terms nd Conditions of online aucton sale &

avallahle an webshes hips:‘neltasction. auctiontigermet and  hitps=Sruprainsalvency, com,

Contack: Mr. Ramprasad at +81-6351 0683407 0-61200586 & &I51896834

ramprasadiavcliontigernel’ Supporl@auvctionligernel (Oogolng 1o the link

hitps://ncitauction. auctiontigermel) inférestad badders will have fo sesnch for the menticned
company by using silksr one of the hwo apBans. (I} Company’s name (Balgjl Dig#al Salutan

Privabe Limiledy, o by (IS labe and praper Ly Iype).

4. The intennding biddars, pricr to submitling their bid, shoukd mabke fhesr indepandent mnguines

nigparding e lile of properly, dues of [eal fExes, slocticily Snd waber charges. mairenance

charpes, it any and nspect the praperty 3t thelr own expenses and salisty ihemsehes, The
properties menfionad above can be inspected by the praspsctive bidders 2t the site with price

appaintmanl, contadling Mr. Rahul Saini: 8720048235.

The infundmng bidders are required o' depnsi Earmesi Money Deposst (EMD) ampunt gither

throagh DOUMEFT/RTGS in e Account of “Balaji Degital Solulien Pyl L - I8 Lig."”, Accounl

Ne.: S0200089755860, HOFC Bank Limied, Branch: The Peach Tree, C- Block, Sushant Lok,

Gurgaon 122002, IFSC Coda! HOFCH)02GEE, o theough DO drawn oo any Scheduled Bank in the

narme of "Balaji Digilal S cdution Py Lid - In Lig,” ar give & Bank Guararides Tor (b EMD Amoant as

per Forrad A or Forrmat B as given inthe Gomplete E-Auclion proGess documen.

B, Theinbending hidder showd subimil e pyidend o 1oe EMD Dépost o Bank Guaranbes and Roguest
Letter for participation Inthe E- Auction song weh Self attested copy of (1) Proof of kensication
i1 Current Addrass-Proof (30 PAN card (4) Valid e-mall 12 {5) Landing and Mabile Fhone numbss
(6] Afficawi® and Undartaking, as per Snnesure 1 (7] Bid Application Form as per Anngsrs 1| (2]
Deciaration oy Bidder, &5 per Annswee B, the formats of sese Annexure can be taken rom ihe
Complete E-Auction process document, These documents should reach the office of he
iquidator or by E-mail, al the address geven below befora 5:00 PR of 20th July, 2024, The Name
al thie ERgille Bid s will be determined by Bhe Liguidabar to participate i e- auction e the portal
(hitps:meltapction. auctiontigennet), The e-aucton service provider (Auction Bger will provide
Userid and passward by emad to eligible hidders,

T Incase, a bid & placed in the kst & mingtes of te closing tme of the £-avction, the closing tme
wil automalically get extanded for 5 minstes with unlimEad extansion. The hiddar wha submits
e highest bd amound (nod beiaw (he reserve prical an closarg of g-Auclion protess shal be
deciared a5 the Successiul Bldder and-a communication to that eftect wil be fzzued throisgh
si=ctronic mode which shall be subjectin aparoval by he Liguidatar

B, Tha EMD of the Successtul Bilder shall be retamed towards part sale congiderstion and the EMD
af imsuceesstul bidders, who hawve participated in the bidding process, shall be refunded. The
EMD shall rval baar any inlerast, The Liquidalar will Esoe a Lettar al Indant (DO b the Successid
Badder In--aioondance with ferms speciied under E-auchcn  pocess document and the
Succasshil Bidder sha® have 10 depaait the batance amow (Suceessful Bid fdmount - EMD
Amnyent) wilhin 30 days oo i2uance al tha LO| by the Liguidatc: Default in depasit of the batance
amount by e spccessiul bidder within the B lind a3 menBoned in [he L0 would entad
orfeitung of the entire amount deposited (EMO + Ay Crther Amaunt) by the Successiul Bidder

B The Sudcesstul Badoer shall bear e applicabas stamg dutiestranshes change, lees gt. and all he
ol iaxes, dudles, rates, assessment charges, {ees S, inrespecs offhe property pul on anciion

10, The  Liguidator has Ghe --absplete mgnt W accept or refect any . of @il offeris) o
af|ourn/postpane’cancel fe e-fuction or withdraw any property ar porton therepd from the
aucSam procading 2t any stage wiltsaud assaming amy reason theraol,

11, After paymens af the antire sala consideration, the sale cerfilicats’agreamant will be issued = the
namial e swecessul Didder ooy and Wil ned b isswed in ary olhernama,

12. The =2k shall ba sulject o provisans of Insohsancy dnd Bankrupbey Code, 2016 and régulatians
miade thert under,

T3-E- awclion date & Tirme : 30U Juty, 2024 fram 3.00 porn 10 500 pom. {with anlimiled exdensienal
4 INEUTES g3 ) Sdl

Rodit Sehgal

Liggsidatar

i Eefafl Digitsl Sslutian Private Limiled-m Ligadatian
E::g;,";ﬂ-m" IBBI Rayn. No. ; IBBANPA-0D1 IP-PO0S 26/2017-2018/10853
! W padress for corraspondence: 581, dih Floar, Sectar-27, Gurgaon, Hargana, 122002
Email |0: baleiisneprensslvency cam, ioves 10 @gmaicom. Contact Mes 0720048235 (M. Rakal Senil

=

[}

14§

31t arfdp s1mar Sop, $-d¥fder wiTeTarer

TaT 9§ IAUST "I ot
TaggRT g fBar ofrr & 1% s Softemm fafies (‘R du) ot 31 (gaciad)
TS M 98& (‘ToieA’) AR, 31 Jaulg, 2024 P F&41. 11.00 ToI (SMIQHN) W
AR PEBRIT (IRAY) /I SR fagere waRET (CUdieR”) @ wegw 9
M @1 S, 37 9% § wuen | 2013 @) & ofavfa farfaa
fFRMEell & A1 ufed o] HTauTl JoT TR SR AdheR de) 09,/2023 faAid
25 fdaR, 2023 & AT UG, ST AT SRS Adhelk d” 14 /2020 f&7id 08 3151,
2020; 17 /2020 fa=Tid 13 3MIeT, 2020; 20 /2020 f&id 05 HS 2020; 19 /2021 fai®
08 fawiaR 2021 3R 02 /2022 f&iH 05 A 2022 TAT 10 /2022 faAiH 28 faHaR 2022
('TRIT gRY=") & W Ufed, ok Wl (YEeEdr TR 3R UHSIHR0T JTaadan)
faferaett 2015 (“gAlagar fafemmEen”) S f& J@ aRuz fatie 12 78 2020; 15
STHaRT 2021; 13 H§ 2022, 05 SIFARI, 2023 TAT 7 3facax 2023 ("Hdl URUF") & AT
qf3d B, & AU H, TlIYH &1 Jar H FeiRa el &1, am 0 iR qawdl
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